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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST FOR 14-AUGUST-2026 (FRIDAY)

Srl |Appeal Number Assmt. |[Assessee Bench EH/
Year CLUB No.i ®
COURT ROOM 1
BEFORE SHRI GEORGE GEORGE K, VR AND MS. PADMAVATHY S, AM
Srl  Appeal Number Assmt. Assessee Bench
1 IMA 152 CHNY 12026 |2017-18 {[D] SMT. CHANDRA G
2 |MA 1153 CHNY (2026 |2015-16 |[D] NATARAJAN SANGEETHA A
3 |MA 157 CHNY {2026 {2015-16 |[D] GNANAMANI THURAICHI A
4 IMA 1163 CHNY {2026 {2018-19 {[D] PARTHASARATHI PRABAKARAN A
5 IMA 1166 CHNY 2026 {2017-18 |[D] BENITKARAN BALASINGH A
EARLY HEARING PETITIONS
1 JmA [ 391[cHny | 2026] [TNSPL 113 KOVILKUMAREDDIAPURAM | D 52
TRANSFER PETITIONS
[ 1 [iTA 294,295 |cHNY | 2023 KOTHOOR ALEX B 103
CLUBBING PETITIONS
1 |ITA {2653 CHNY {2026 [A] AMANAH CHARITABLE TRUST D 108
ITA |3796 CHNY {2026 B
2 [ITA 14038, 4037, 1651, 1652, 4039, 1653-  |KARUR SHIVA TEXTILES & OTHERS B 111
1657, 4051/CHNY/2026
3 [ITA [2285, 2286 2026 NARAYANA MINES = 112
IT(SS|19. 20 2026 A
4 |ITA |2803  [CHNY [2026 APPASWAMY REAL ESTATES D 113
ITA {4297-4300 2026 C
ITA | 2838, 3041, 2984, {2026 IVAR ESTATES P LTD. D
ITA {3388  |CHNY [2026 A
ITA | 3965, 3990-3994, |2026 SAS HOTELS AND ENTERPRISES LTD. B8
5 |IT(SS|6-12 CHNY 12026 SRI PATHY ASSOCIATES P LTD. D 114
CO |[75-80  |CHNY [2026 A
iTA 3406-3408, 3461- 12026 A
CO [81.82 |CHNY {2026 A
6 ITA [897 CHNY [2026 SUBRAMANIAN SARAVANAN A 115
ITA |s32 CHNY 2026 v
7 [ITA |2171 CHNY 12026 GANESH KUMAR c 116
ITA 14098 CHNY 2026 : B
8 |ITA 11836, 2739, 3803 2026 NAYAGI FIREWORKS INDUSTRIES & B 17
ITA |119-124 [CHNY [2026 VARADHARAJ ALAGARSAMY G
BEFORE SHRI GEORGE GEORGE K, VP AND SHRI S.R. RAGHUNATHA, AM
| 1 IMA 1185  |CIINY [2026 [2005-06 [[D]M/S. BAY FORGE PVT. LTD. )
The Link for Hybrid Hearing is hitps:/itatchennai.my.webex.com/meet/court_room_1
COURT ROOM 2
BEFORE SHRI INTURI RAMA RAO, AM AND SHRI MANU KUMAR GIRI, JM
| 1 lITA 612 |CHNY [2026 | |GANESH KUMAR Ic
The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room_2
COURT ROOM 1
BEFORE MS. PADMAVATHY S, AM AND SHRI MANU KUMAR GIRI, JM
1 IMA 141 CHNY {2026 [2019-20 |[D] CHELLAPPAN SANKARANATHAN C
2 |MA 155 CHNY |2026 |2015-16 |[D] JAYA CHANDRA RAJAN ) B

The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meet/court_room
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

LIST OF CASES ADJOURNED FROM FRIDAY 14 AUGUST 2026

Srl  |Appeal Number Assmt. Assessee Bench (EH/Clubbi
Year ng No

1 [MA [125 CHNY 2026 |2018-19 |[D]NILGIRI DIST PALANTATION B
WORKERS COOP THIRFT AND CREDIT
SOCIETY J 188

2 MA [142 CHNY [2026 [2015-16 |[A] ORCHID PHARMA LTD. D

3 [MA [131 CHNY [2026 [2020-21 |[D] SULOCHANA COTTON SPINNING  |D
MILLS (P) LTD.

4 IMA [165 CHNY {2026 {2015 [D] ARULANANDHAM BER SYRIL C

5-8 IMA [133-136 |CHNY [2026 [2022-23 {[A] MAHENDHIRAN THIYAGARAJAN; D
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